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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
(DEPARTMENT OF LAW, JUSTICE AND LEGISLATIVE ATFFAIRS)
8™ LEVEL, C-WING, DELHI SECRETARIAT, NEW DELHI-110002

No.F.14 (15)/LA-2004/ Dated: -
To

The Joint Secretary (GAD/Co- ord.),

Government of NCT of Delhi,

2" Level, A-Wing,

Delhi Secretariat,

New Delhi-110 002.

Sub: Gazette Notification of Appropriation (No.2) Act 0f 2004 (Delhi Act No.5 of
2004)

Sir,

1 am directed to forward herewith two copies of the above notification
(BEnglish & Hindi Version) for publishing in the Delhi Gazette (Part-IV)
Extraordinary today itself. It is requested that at least 10 copies of the same may be
sent to this Department as soon it is received from the press.

Yours faithfully,

N\

(V.K. Bansal)
Joint Secretary (Law, Jus. & L.A.)

No.F.14 (15)/LA-2004/ (| UY Dated:- 20 \:) [ 2
Copy forwarded for information & necessary action to: -

1. Secretary to Lt. Governor, Raj Niwas, Delhi.

27 Secretary to Legislative Assembly, Old Secretariat, Delhi.

. Secretary to Finance Minister, Delhi Sectt., New Delhi.
. Secretary to Chief Minister, Delhi Sectt., New Delhi.
. P.S. to Chief Secretary, Delhi Sectt., New Delhi.
. Pr. Secretary (Finance), Delhi Sectt., New Delhi.
. Library —in-charge, Delhi Vidhan Sabha, Old Sectt., Delhi.
. P.S. to Secretary (Law, Jus. & L.A.), Delhi Secretariat, New Delhi.

\ 9. Sh. N.G. Goswami, Legislative Counsel, Department of Law & Justice,
\\\ Delhi Secretariat, New Delhi. Al o
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2 «\ (V.K. Bansal)

Joint Secretary (Law, Jus. & L.A.)



(TOBE PUBLISHED IN PART IV OF THE DELHI GAZATTE EXTRAORDINARY)
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
(DEPARTMENT OF LAW, JUSTICE AND LEGISLATIVE AFFAIR?)
¥ =

No. F.14(15)/LA-2004 [t U | Dated :20 ‘July, 2004

The following Act of the Legislative Assembly of the National Capital Territory of
Delhi received the assent of the Lt. Governor, Delhi on the 30th July, 2004 and
is hereby published for general information:-

THE APPROPRIATION (NO.2) ACT, 2004
(Delhi Act 5 of 2004 )

(As passed by the Legislative Assembly of the National Capital Territory of Delhi
on the 29th July, 2004)
[30th July, 2004]

An Act to authorise payment and appropriation of sums from and out of the
Consolidated Fund of the National Capital Territory of Delhi for the
services in respect of the financial Year 2004-2005

BE it enacted by the Legislative Assembly of National Capital
Territory of Delhi in the Fifty-fifth Year of the Republic of India as follows :-

SHORT TITLE. 1. This Act may be called the
Appropriation (No.2) Act, 2004
ISSUE OF 2. From and out of the Consolidated
Rs.13495,90,30,000/- Fund of the National Capital Territory
from and out of the of Delhi there may be paid and
Consolidated Fund applied sums not exceeding those
of the National Capital specified in column(5) of the Schedule
Territory of Delhi for amounting in the aggregate to the sum
the financial year of thirteen thousand four hundred
2004-2005. ninety five crores, ninety lakhs and

thirty thousand rupees only towards
defraying the several charges which
will come in course of payment during
the financial year 2004-2005 in
respect of the services specified in
column(2) of the Schedule.

APPROPRIATION. 3. The sums authorised to be paid
and applied from and out of the
Consolidated Fund of the National
Capital Territory of Delhi by this Act
shall be appropriated for the services
and purposes expressed in the
Schedule in relation to the said period.



THE SCHEDULE
(See section 2 and 3)

(Rs. in thousands)

SUMS NOT EXCEEDING
Demand Services and Purposes Voted by the Charged on the Total
No. Legislative Consolidated
Assembly Fund

1 3 4 5
1 Legislature Revenue 57100 3900 61000
2 General Administration Revenue 432800 20800 453600
Capital 100000 0 100000

3 Administration of Justice Revenue 800300 273100 1073400
4 Finance Revenue 700540 100 700640
5 Home Revenue 989000 1600 990600
Capital 5000 0 5000

6 Education Revenue 13427500 2800 13430300
Capital 577700 0 577700

i Medical and Public Health Revenue 7061400 400 7061800
8 Social Welfare Revenue 3116960 200 3117160
Capital 12325800 0 12325800

9 Industries Revenue 504400 200 504600
Capital 144200 0 144200

10 Development Revenue 1900100 2100 1902200
Capital 1211750 8400 1220150

11 Urban Development and Revenue 13820000 0 13820000
Public Works Capital 35701750 650000 36351750

Public Debt. Revenue 0 16499130 16499130

Capital 0 24190000 24190000

12 Loans to Government Servants  Capital 90000 0 90000
13 Pension Revenue 340000 0 340000
Total 93306300 41652730 134959030
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(V.K. Bansal)

Joint Secretary (Law, Justice & Legislative Affairs)
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